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years there was a departure in one
case. .

So far as the year under report is
concerned, 1957-88, there were 8,676
cases in which advice was tendered by
the Commission, the Government
accepted their advice in all the cases.
This is a matter which has to be noted,
and the Commission in their Report
have rightly pointed out that in no
single case was their advice departed
from.

Mr. Deputy-Speaker: Is the hon.
Minister likely to take some more
time?

Shri Datar: Yes.
Mr. Deputy-Speaker: He may con-
tinue the next day.

17 hrs,

MOTION RE REPORT OF SANSKRIT
COMMISSION~—contd.

Mr. Deputy-Speaker: The House
will now proceed with further consi-
deration of the following motion mov-
ed by Shm Supakar on the 5th May,
1959, namely: —

“That this House takes note of
the Report of the Sansknt Com-
mussion, 1956-57, laid on the Table
of the House on the 28th Novem-
ber, 1958,

and also of the amendment moved
thereon.

Shr1 Raghunath Singh may now con-
tinue his speech

it g Vag  (aTeTorsT)
IEAN  WEET, FF AGF A A
A $ FI AW FFar Wi we1 f
TEFT qTAAT ¥T AT §

I W . Q% 4@ #
AT g % § frag aga @y
AT F qoet arer Y wE | ZE A
e WY ey i@ W # s
Efe wwr wror wew w fiear g
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ot g Fag -ty fre F wew
Lag ol

TS W ¢ Yo fiyAe § W
wfag

ot g fay: v & faddfw
WX fae Qv a1, qferw § u-%
oL SV oY |

I WY : §: fr v fad
{ WR == fre o & #ifad
W faae 1w

sit g fag : aeg faae @@

IET AT, § FE @ fe
YT W W ATEAS § qe ®
@ A A garedt @ @ WK
AT AT TG WNT Y | FF qREW
ot 7 vy v fis ag amA=Y A wmer
dgg® IO 7 I HAC Iw
v wrgaT g Wik feafa wr e
FTT AEOEl @ 7 w W
grETsd 97 &4l mad W WK
IR TAANT JEpq 4 | wwTEw
§ F W) @ gy ¢, e
U9 ANT  qEFa 47 | gadfea
§ ot faom e Wk wogds
grEIed § | ¥ dWT gAY #y
AT FY TAANT JeFd 47 1 qrii
]y N § Faarn wagmg fE
93,000 AT § & Y000 TEHFW
F¢ AR ww & faa f amde §
fgt @ ufus aepa & o= #1AW
T &1 w=fear F Qooo WRY
§ Y000 TK m%il
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[t g ferg]

e grq ff 9T IRA  ag o Feer
o7 fir @Y Inr AT IRy §w
gfamrd o AY I sifaow § &
T IF AT B I{HWO H WIAT
wTT q1fEd | WA FE R AT A
AT 7 d NG WX T TR 9
&

WA A, fraw ot g
AT am famr € sv wiryy AN
fafe €Y, ag amwd fafa o | gaof
7 G gEra FTRGW HATAT ITH
faft g@ v & aArd 4

wrr ey wWiw 3§ At gar
I fe wwmfaea™ & ggvEs &1
M SAWT TAEY § W& g
o w1 am gfear fe@uET g1
g AW g 9% f& ag M eLaw®e
qATE qEAHT § 1 TR |
gt AN L TEE HAFART 2,
AW F AW A T ¥ oW
qEAA 39 A AT & AW &)
¢ @ffw T gwa W YaW s
T fear § | I AW F qEga
® AR ARG § & o At
wewy & ufaw gar

& ag Hr¥gm wgarg e A
g v g ama w1 gmw g
THEETTT FEI & 199 G T A
gy A § 1 ogw ey o o A
AT AT FT &, feedt o W WA
AR A @) 6 &, fe o weww w0
T FT TR & | THNARE & 8
gared) a% AU W WX a9 9%
g T AT 47 | AR i
TN I G, wiwEw  qEewE 9
KT qEea 89 8 @ s & W
af) dea ) gF v gen fs s
R ¥ @OH AT @ @ & sral
T W
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T i B frwifrol | e §
o AT T I WIEAT § | ATy ofy 3
a7 qoeT §9 finar &, & Soer ey
war g W & sren w<an g e o we
& Ja%T FwdA WM, gEW & @R
FUM| JE® W F AR W

apy sfaua & gz fordwwr
frr & fr o=l &% % e
e Y Wfgd | A oY
s &t wifgd 0 & ey
efrerfer  Semgewr &1 ATgar g fn
mg:xuwwﬁsfﬁwmiaﬂw
gfrafafer sm g walq awad,
mﬁtmata‘ﬁtqfﬂﬁiﬁw
W ok wvfafaue # and awa
ﬁmaﬁ AT | "I Qoo A§ F
g W FET WAR TS, wWG
o @ W A ghnfefe A
AEHA & TAW § AT 99 a98 7 2R
FIH ISTAT 9T AT IF T & HTH 7 I3
w7 g NG o1 7 § 1 38 ©F wfafw-
AR ATAATE | T ATAAT FY AR WA
< wifgd | ww @R fe g
T T8 qa19 §7 &Y q%ar § fr dded
QW AF BN AT ® o FFeEd
X ? & g g fr Ry Ayt
A G E FTAY TAW IH FEee
BT a% FEL FT, Al S
#fedy MY I TR AT
arA ¢ FEagE fram % faanfe
N oamT gz & oy Tfgd
o 1 faardf awpa F afw ar
€ W 3o 7R 7T &, g @ fedr
TR F B §Y AT Ro TAT FA T AV
TEET # Yo T 997 Q¥ A< @ A
wfgd | R WK TRgE § o FRN
gr < e o @ wwwr feiad
T A A ogfer @ 1w TR
3N wfgr  weranfy @ qe HeEd
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/et Ay It afer agt® Frayedf
& ard gg ror IR wEA R IR
# fedt womee & TORCE, TWOE
fawr AT wva @ & @ qER 30
AL T & AT IR

dagea gem ag § 5 agw
iméuﬂﬁnﬁm mﬁq‘l’oQo
@ § 1 et & wHo go ¥ §,
e § Qo Qo T §, SR YT ATt
q§ f qw v &1 ofw® § 9
Rl Mg T8
o Tao o ¥ fordt T MW & |
I 7E FE AT & owR wd
o Sy § ot § 19 | 9 9w
AT FE g ag aepa 7 oY
OF TRIETA 919 2 FfF a8 Waay
AN A AT &) IWaTF T AT HY
ALY AAWT 9 A AT B HT G
gafed &1 %gar § f6 oY &y sfeawr
d99 § fewdt sy F%T g § I
AT T e g afed fe &
TEFA T AAqYT F{ W qE&ET ]
w7 ¥rf TAEH W w7 |

At am 7e § fr Forteear &
oF aepa gfafadt 1 qumE faar mn
¢ v qgé fr owaw grafad
arey | @ wifgd | R wn §
oF Aepa girafad § | ays gy
% fodt gfrafedt w1 gar faar @ &
# Ju¥T @ s g AR 9
gaag N rgagfrsmagdmad
gfrafedt & @€, wrew ¥ ghmfed
R al, fN § s qeT € T
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FATYY AT 0ER 1 X X WA 7 Ny
AP @ § 1 agw aeA qrd W
B e waww § miw g 2w &
o gfreifadY @), gwewar §)

% A% 9 77 T § f Rk
wepa fagrw &a & § 99 q=Ew §
TF e &, AT 7§ OF TRFT §,
FOEY § T THET §, 987 9% 6 wewa
T UG FXATE, 5T TEATH HT T
¥ wgraa faedt anfgd 1 gy sy
gfrafedt a1 ¥y o & WX &
wft B Ay A ey §, 9@
wergar & Ay wnfed

39 sfveegzr wrs FEAE AT N
frivea § % wweT fy qode T g
g § g & gt agw W g
fir it gepa & Wy, wq § I AT
wifr swree @ T wifgw

Shrimati Manjula Devi (Goalpara):
Mr Deput$-Speaker, Sanskrit 1s a
language with which I have long
association from my childhood. My
first mtroduction to the study of this
language was started at the age of 4

with wIw Aan ferama

at the time of my aksharabhyasa, the
commencement of leatning. Then, the
morning started with the devotional

hymn  ymaY a1 ggEa FaEr AT
siifgrag @Mt ayw  Tw

Afterwards, Sanskrit became part
of my lfe. Sanskrit is also part of the
Indian culture because social and reli-
gious customs compel us to have our
association with that great language.
From my childhood I have had this
long association at my father’s court.
Many emment scholars from all over
India came to Pithapuram to sit for
an examination—a competitive exami-
nation—n Sanskrit and I came in con-
tact with . . .

Mr, Deputy-Speaker: The hon
Member should speak a lttle more
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loudly or move forward She 15 not

audible clearly here at the Table

Shrimati Manjula Devi: So, I had
a very close association with this great
language at my father's court Great
and eminent scholars came to sit for
competitive examunation in this great
language There were discourses of
the highest scgree m the Sanskmt lan-
guage in Terka, Mimansa, poetry and
literature and religion Stavadhana,
Ashtevadhana and delhghtful compe-
tition 1n poetry and tarke and mimansa
were earried on in the Sanskrit langu-
age There were also thought-provok-
ing subjects discussed and there were
rehgious discourses on Dwatta, Vis-
whtadvaita and Advaita I was thrill-
£d swith the richoess and bhesutv of
this great language and it is for this
that I bow down in reverence to this
great language, to our culture and to
our country

1 greatly welcome the Report of the
Sanskrit Commussion In this report
great mmds of our Indian culture have
put forth their 1deas and comments 1
thank the Commuission for the great
contribution to our culture and I
strongly support the Report

The first preference of three langu-
ages, the mother tongue, the regional
language, Hindi or Enghsh and
Sansknt 1s a commendable idea into
Sanskrit to be gtarted at the secondary
stage But, I think, Sanskrit should
be introduced even at an earher stage
because I do not think 5 years 1s suffi-
cient .

1 give my own example of how this
ancient language of Sanskrit and the
modern language of English and the
regional language could be learnt sim-
ultaneously I was taught our own
mother tongue, Telugu, and after the
prelminary learning of the words,
Sanskrit was introduced. Simultane-
ously, I learnt the two languages be-
cause without Sanskrit the richness of
the regional language cannot flourish
It 18 hke the fragrance of the flower.
Sanskrit and the regional language are
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Complimentary to each other; and lLite~
Tature buds forth with Sanskrit in ell
its splendour So, I suggest that
Sanskrit and the regional languages
should be learnt more or less simul-
taneously

Moreover, the child’s mund i1s more
régeptive to learn languages It 1s not
& burden, it is not an extrs stramn on
the mind as 15 in the case of adult life,
Either Enghish or Hindi, as the differ-
ent regions demand and wish to learn,
can be the third language The mother
tohgue and Sanskrit should be com-
Pulsory

U fully support the demand of this
Report I strongly advocate Sanskrit
uyersippes becsuse the wraversities
can give a comprehensive scheme of
learning—an elaborate learming-—as
compared to the process of learning
m Gurukuls and Pathasalas Guru-
kuls and Pathsalas, of course, have
theyr own merit because there the
mind 1s apphed 1n a concentrated way
to know the language without any
outside disturbance So they become
adepts and masters of the particular
lanhguage, and 1t 1s absolutely neces-
Sary in some cases I think there 1s
12 years’ course for this gurukul tran-
ng

I suggest that both the Gurukul and
Paghsalas systems should be encourag-
ed along with the modern way of
teaching Sanskrit through Sansknt
unversities The deplorable condi-
tions 1n the Sanskrit colleges and
other scats of learming of Sansknt
myst be remedied and more attention
should be paid to Sanskrit learning

I hope the Central Board of Sanskrit
studies will soon come into bemng and
help us to bring Sanskrt to 1its old
standard and reverence

There should be great research in
Sanskrit There are so many books,
and so much of literature not knowa
to us, lying m various places There
are some books on Sanatana Dharme®
which have expressed an expert opi-
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nion on modern trend of thought
Manu Semhita, which first introduced
the administrative law of the country
should also be deeply studied and
translated into many regional langu-
ages Take Vedas So little 1s known
of Vedas by the common man The
-Christians know the Bible; the Mus-
salmans know the Koran But how
many of the other sections of the
Hindus know Vedas? Along with
other religious books the Veda should
be brought to the common man's
knowledge and translations and cheap-
er editions should be brought out
“The depth of knowledge that lies hud-
«den under the Vedas and Upanishads
1s beyond the knowledge of the com-
‘mon man

My father has edited the 108 Upani-
shads in Telugu script Thus I came to
know the great depth and richness of
all this Vedic language There are
certain dictionaries 1n Vedas which I
am sure are not very well known be-
cause the language of Vedas 1s so diffe-
rent to the modern Sanskrit, and these
obscure books should be published and
should be encouraged

There are other famous books by
eminent scholars Dramas, poetical
works and the Literary gems of Sans-
knit hiterature should all be translated
not only in Indian languages but also
1n other languages of the world There
1s a great respect and yearning to
know more of Sanskrit in foreign
countries and I hope that our country
would come forward to satisty the
thirst of other nations for knowledge

The importance of Sanskrit langu-
age cannot be easily expressed It s
not only of national importance but
also of international importance The
unity of the east and the affimty of
India, Tibet and China are only through
the language of Sanskrit It i1s Sans-
krit that has brought the great culture
of the east to the forefront With all
respect, and as a friendly request and
advice, I would hike to tell the Chinese
that the great books of Sanskrit that
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are now in the monasteries of Tibet
should be preserved, lest it should be
squeezing out the soul of not only
India and Tibet but also of China. It
s this request I make to our friendly
neighbour, the great country of China.
Many other manuscripts are lying
obscure i1n other countries There are
some in Germany It 1s Germany that
has first and foremost spread the
Ereatnesg of Sanskrit language abroad
and raised the standards of Sanskrit
to those greatest heights of modern
times It 1s very commendable that
the Sansknit Commussion has come
forward with its valuable suggestions
how to raise the standard of Sanskrnit.

In the utilisation of Sanskrit educa-
tion, I would lhike to put forward a
few suggestions The students and
graduates, as they come out from the
Sanskrit colleges and umversities,
should be employed and there should
be a certain security and better scope
for them as m the case of other stu-
dents and graduates of other unmiver-
sities The status of the Sansknt
colleges and universities should be of
the same standard and in par with
those of other umiversities, and I hope
the University Grants Commission
would consider this pornt

There should also be an economic
relief t{o the great Sanskrit scholars
and dramatists, poets and research
scientists Unless there 1s a release
from the economic pressure, the mind
cannot be applhed to the searching
studies of this great language I hope
that the Government would come for-
ward with all facilities to help them

Mr. Deputy-Speaker The hon
Member's time 1s up

Shrimati Manjula Devi: In the
olden days, of course the States and
the princely patrons helped them to
have the chance to study the great
scriptures and the great literature of
the Sanskrit language They also gave
them scope and the inspiration and the
impetus to write m Sansknt and bring
forward all the beauty and excellence
of this great language
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[Shrimati Manjula Devi]

With these few words, I would like
to close my speech and I do hope that
the recommendations and the report
of the Sanskrit Commussion would be
given deep consideration

17.26 hrs.

st Wo €0 AW (FETIV)
IATEAA WETEH, EFT HTERT 97 AT
o faer & Aug % wwe fawre fomar o
WE | TFAN NG R EFHER
T wfysw & wfow aeg aget 7
wox faare swe foq § ag o womw
o ¢ fr awpq wwW & Age &
#fer arfger & dwe gufqeay &,
quitd  qedaY T §, far e
fore ST & o7 faram 1T @ WX S
WA | T gy 7 e g
woe frd TR §, AT N
*g rearg fE

gfeefer agraa aoterfem &

m Fafey

depa afger & o o 7 AT &
# wgwn for sEwT G T 9T T FW0
@ fior *Y G AR W F AW
fozat & o1 v & SUFAW Y w1 g=w
foear, a@ faar &1 =< fwar, oo
™ & = o, faeatt gne v ot
tegeny qv ot g 1 e ag v
o § fr fadfey &

& afer iy gfwea @9 aer

VTR ¥ WTHT WOA-NUN Aoy
feraror s fivam)

ygras qaa  foww wikEd
€7 Y ava § wrE 7 aga a9 ofow
% ¥g Nfea) § W §95T I9T
E § W IR AT9-9T9 Ty qeamy
§ g8 ag & WY 4 Wi I W & A
IR AY et Fogie & & e farare
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v gud yawan g o wewa w wframd
g wraws 8 gEpw T oArehn
wpfa WX wrafir s & K=t
Ty § | W s el o
T T8 awr §, ¥ A gt § WX
e wFTw 3T oA ogw adr
T § G A% qEFT Aiged w1 (-
g s fegeaw fow WA &
AFT Z@L WA a7 fowar o |78

e § W A% & % wra { e
aife & v & frdd 8§ gu wewr
THeA Wi § femr &+ wrw ofr &
“aar g fw g f50w goerT Aaslr
#r & Faotwar &Y € 1| awr@d wmawy
aw grn fe gwm & owmiy sl
TH T a9 & g9 uw e
fem 7 wrwx 7@ Fov 5w
st & wraw & oft qAsfr F wmww
T qW qWMER g AR A @
wHAT § 6 8 g | g9 W agr
a7 Anfed | T O EiF gy A T
wifgw & avay ¥ saw & e
quslt & ur §) aufs SEw @wq
fear mar & & <wET awd | o
SR e warfw  fear o,
T W 9< 8 frag 9 s gora
# wwifom A Arad ) e A q€@
Tifed a1 5 g fro¥é sepa @
sHrfaa 1 I SR SRR
T AUAT 7 AT FCH A AR G
T4 AURT § ITHY wqa< fagy 9@ e
g3 70 AR § W &% 1 o
HEEqT § T T T A § o5 g v
T WX wfew saw g )

qoq wfgg & W § O
TowaT &Y 7 § 5 @ aw & T
woft ageY & TawT gwue fiear § Wi
TNEE § JUH TG gufad araae
§ f or g s fgelk e g€ R
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T 37 @ofrg el w7 of yER w A
& ford, oY fis gare afrarr F ot i 3,
FEpa %1 §Y ITANT FET AT | AR |
I7 q vy A Uy A of
fasr qwar &1 SRy o QU
arfger & wer o fawr awar § om0
qep aifger a7 SAC g0 A &
FrAAf® w7 W F WA-H T frar
| gafad & 949 wY ™ gu
* ada w3 g {5 aepa & four
ufrrdete gaR 30 & swafem &Y
fgg |

a® qq €y ava & woq fare
FxtaT & @@ i oY ft wgar agw
e wrr. g FefYe T oy w @
M 37 foaret oz A v fse @
mfeds & o @I s g g ay
wawar g e eqqaar S go ¢ aw
A YF § W7 2 3§ a1 fwad faars
§ ¢§ ama ox faare fear T & 1 e
wa ff s faar frar T @ @ @
W% A% qaem T4 w7 g
9T 7g W4T e g 6 3 wfvs & wfes
daar & q19 TH AT XATH UG
ga ¥ 3 gl uF N § FH7 @A
% qerq farerr 1 Afrad @ Wi
WY F AeFA B T-FTANE | AAHT
7 WY fafew & fir 2o ¥ wrawan $Y e
T A 9T gAR q@fia dfew T
Heoff @ oY g e wad g A v,
A A AT N G5 AT T v
a7 | 394 Ffew EFT AT § @
whcar Y m¢ s o ®t ST g wwer
AT F s fear W} fgrgeam
¥ Tgdwar Yy AT A )

FFq & Traew § qg W w@ Imar
gt e N raf
WIA QT SN GEHT ATTRT gV T |
e & w7 Ik ST AgE wR
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7 IO AT W § O avea |,
qqT W G UF I { g, qOHA
WINT W WO R WINT T Y W
T amt AT A € a1 F A
T E 6 ag wrgre A1 g A s
t o fald sg @A § o w7 e
fazait arw @gr 97 FTaw ar 9T 9w
fs grdt AT W), Tk AW W AT
T WA Y g a0R § g
N AT A o1 W N w gAw W
AFrot 7§ g W wgAd RO
Wy 97 wegrae & w9 # A
QT A W9d T 9T @5 8T
faenfaal A depa @ fgar & W
HEFT ATNT &Y Afaa a5 a7 | 7™
Y w1 § o gepa w1 wifeae iy
¥ g AE ¢ 1w e @
AT Y AT A HEFT BT TST-15 GHET
IIET | AN HFTAATHY FT a6 A,
Ty whmfaal Y a0% ¥ ¥aw T
FT T TAW FTH ACFA B AT FAT
qtFa &1 R @ gfee § & gwr
wifer faelt o a1 v fadeft arer
§ dea & TR # #r§ qamew A
9t | gafad g 9g w9y amv § fr
faaw g wrehw dafa dix gaar
' 7 & g w Ay depfa w
Row | § 50 oY fr fedy a9
R AT qegfa &Y w471, I9 T
T W wfEE fadr sow 9@
HATAEE ¢ |

oF AT G5 A WY 4g wEr v
fax saaaat wnf & g { gEpa ATy
A fire € § WYX o WeT § alr
¥ a feerfaay N deqy aga =
§ o€ & N TN g T fagw A
£ witc gy v 9g & fE @A
Wit & oS deFd AT A ¥we
RTFTT & A AT §G TN AV
TTer 7% s g o gy st
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[sfr wo #ro fim]

¥ aA & arw wrr oy Arfawr
ar #T foqr v § ¥fwa waorar
qifta ¥ w1z WX T AT NETAITHY
&7 wfers gaTd £ O & qT A7 -
F T Ay WY Afawr w1 oré aqfaa
SR ) § wfe aaddz } Iaw
w1 agraar W A wreT gy R
21 s A arer oy ff ww § e faar
wiwd Qe wifgd 88 Mfawr fraig
Y +fr ¥ sygaeq P nfgd | qgar
&tw § fr aope &1 woum v W1
NHuTer Wi 0@ FIH AT F qA-
A W A Forad Iawy wmEa
gw WX mf Y wef dfer Sk
arq gy fawr fratg &+ sraeqr
sTaeaw § forawT ST Wi aF gy
wax watie st Wi § T wer
M@ o W T 9w
affy g &arT #Y ¢ W 1w auw
fitw qaadfr g @« o § AR
39 FAT ¥ WRET 99 W qTEY &
A FIA FT A G TEAHdE
] Sgrar § Wik 9 fear F a9 19
w1 g ot @ & e & T
ST % W e amgaT g f5 agro
AN q JTAY wgAr g AfawTAr A/
frgfrrar &Y o ) & @ 9% fad
Wamsrfgnaoge N e
aro To WYX qHo o qr& § AT fAW
fr qyolt & felt Y gl Q@ A
AHRE F w® F Ama A @ §
WY forere @€Y & ey § o o @ §
& aren & ag Yy wew g e o
FHX §7 o Yo QYT THo To 9/
a1 ¥ g g ¥ e ¥ fad
frqes &1% w7 % TH AT A waw
FT & v ag g ¥ T ¥ faw
I w7 WX I AY F @ 5w

fawre &< o8, W g7 AW

sfew ¥ wfws tar ot wh
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&Y wY AT g T RE ) wwaAw
¥} O TAXAZ W7 sqvey 3 Fewrar Gy
g s Suer fadry wrawr ag § fis s
wEEwar (@ aw A § fe o
ferlt ooy i afqwesr & oy foan
Y R, way ¥ NRiYg ATrE foraey
woT afewm & w17 four Ty &, I
I & fod g ¥l qawTe /@
vaaw wrfenm & ° & swwa §
fr ab fad awwar o 3ot ag &
fis otfaer 33 & fod ar7 Ieqrer oY Y
A T I g U e fet
AT AifEdt WY qr gEgany WY
fear wrq | Ggy ofy @ @ & FEEAT
g fv gopa €0 T ¥ gy gwAT @
T fawrar w7 qwel & fiv £ o e
k@ awg & fawrw T ar @¥dr
WIS T AT TARY ¥ a1 § e g
Tg & v ot fin afeelef w2 o
Fag wey ¢ fr gy 3w & W
AT FY qga wrawwAT § 1 7 QY 7
wgT wrgan ¢ v gk fodt 4 gaiw
#Y AT &, 9 & ARHAY FY oA aqr
qfser F1 daw ¢ fr IR 7T 9O
¥ Uy 719 @ g axg gwT Y wreT Wi
FATR W & FIT AT T AT G
7T X fi6 w1 gy & v Y T8 weW
& 6 waSiT wreT & faar s =9
Rt | § wgar g e sErR v o7 a9
I & AN 7 wAAY AT drer aedt
FAAT JT IAHY ST AR AT R
R FE AL TGN R A
¥ § Fr g w7 fag sifiemd w3
3 & Y T g wfvw She q@ AT
o7 gk 37 oAy &Y sregw ar wifad
6 qEra WIAT faer sqrRor ATy K &,
qEFT W % WAL Hifeeq wqarer
W § W ol e W & sgrar
o §  few fqorag & oefr o
IR fiear w1 wah wiftfove gw @ife
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W fge A ® v it depr A g
ot geen  wqew frfw o gt
S R A e @
srawear § | v 3y ey feame
gra & € oetfa ¥ fiar vk %
Hifer vt fage Hifa & smerc g gy oF
i ®T a9 da W A W §
T 9T AMY ®Y QA g
ferar € Y Wy @G AT W A6I
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[ﬁf To o forst ]

T T 9TES A A6T 3 frg Y
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R prarfa R S g W
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qury fear § @@ Wi 19 T W
7 AT §U HEFT W97 N whvand faww
@A FT WX AR A9y famma w33 &1
YT FTATE
Some Hon. Members rose—

Mr, Speaker: We have been carry-
ing it on for full three days now and
we must condlude 1t today Tow
much time does the hon. Minister
propose taking?

The Minister of Education (Dr
K. L. Shrimali): Twenty to twenty-
five minutes,

Mr. Speaker: We must close it at
+6-30, I think

Pandit Thakur Das Bhargava
(Hissar): May I submit one thing
for your consideration and that s
that the conclusions of the Sansknt
+Commission and of the Official Langu-
.age Comnussion, as a matter of fact,
rto a certain extent overlap each other
‘When we consider the question of
official language 1n the next Session,
may I humbly submit that along with
that discussion we may have further
discussion of thus question also,
because it is very important and the
questions raised are somewhat alike,
With your kindness we have been
furnished with this book (8anskrit
Commission Report). We have gone
through this during these two days
but we have not been able to fimsh
that entirely. We must consider the
.observationg and recommendations of
that Commuission as well as this Com-
mission together so that we may
.arrive at the correct result. So, I will
‘beg of you not to conclude this dis-
«cussion today but continue the dis-
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cussion along with the other discus-
sion in the next Session. I want that
the Report of Parliamentary Com-
mittee on Official Language must be
considered along with this report.

Mr. Speaker: Now that Hindi is
the official language of the Union—
that is a settled fact so far as our
Constitution is concerned—whatever
might be the recommendation of any
other Commission that make
Sanskrit the official language of the
Union—I am not talking of the Sans-
kritic language or whether it ought
to be made compulsory or not—is not
binding. The point which certainly
can be made is that for a proper study
of our sansknti, culture, sghitya and
qur language this is the wanladbar.
Of course, one can say so and then
insist upon it. Hon. Members may
consider the amendment of Shri Vaj-
payee also Then there are many
other points, like Board and so on.
But to say that this will stand over
for the consideration of the question
as to whether Sanskrit ought to be
made the official language or not shall
not be all nght In this we proceed
only on the existing Constitution.

An Hon. Member: That 1s barred.

Mr. Speaker: If it comes 1in the
other one, it shall be all right. Let
hon. Members then say that and do so
go far as this matter 15 concerned,
what kind of flllip should be given to
ganskrit, whether 1t should be made
compulsory at any particular stage
and, if so, in what areas, what is the
poard, these are the only matters
which need be gone into here But
I am 1n the hands of the House
far as this matter is concerned. But
how can we indefinitely put it off?

Pandit Thakur Das Bhargava: You
were pleased to say that each one of
the 21 hon. Members, who stood up,
would be given an opportunity. At
least those hon. Members must be
given an opportunity to express their
opinion. 21 hon. Members had stood
vp when you asked them to do so.
They may be given an opportunity.
At least that must de kept up.
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Mr, Bpeaker: Now those 21 will be
endless.

Shri Narayanankutty Menon (Muk-
andapuram): Some more time be
given on Saturday. Some time will
be left over on that day as only the
consideration of the Report of the
Union Public Service Commission is
left. So, if we go on till 6.30 today
and for some more time on Saturday,
you will be able to give a chance to all
those who are desirous to speak.

An Hon. Member: Continue for one
more day.

Shri D. C. Sharma
Nobody has spoken . . .

Shri Narayanankutty Menon: You
may consider even of giving more rep-
resentation also.

Mr. Speaker: Will the hon. Minis-
ter be here on Saturday?

Dr. Melkote (Raichur): This i1s one
language which has no linguistic bar-
riers. There are several speakers who
‘would like to participate m the dis-
cussion

Dr, K, L. Shrimali: I am in your
hands. But I may submit that the
discussion has not centred round the
recommendations of the Commission.
Most of the speeches that have been
made have been with regard to the
importance of Sanskrit in our national
Tife. There can be no two opinions
about it. Except one or two hon.
Members who have differed on this
matter, everybody 1s agreed on this
pont. So my humble submission
1s that discussion has not centred on
the recommendations of the Commis-
sion, but on the importance of Sans-
krit in our national life.

It would be more fruitful if the dis-
cussion centres on the main recom-
mendations and my owr submission is
that since no new points are being
made we might as well conclude it
today. But I,am in your hands; what-
ever you order I will do.

_ Mr. Bpeaker: The hon. Minster is
In my hands; I am in the hands of
the House! I am happy about it.

(Gurdaspur):
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An. Hon. Member: The House is in
a mood to continue.

Mr. Speaker: But as the hon. Min-
ister says, hon. Members must assist
him He 1s anxious to do something
for Sanskrit and culture Now there
is the Report of the Commission. I
hon Members concentrate on what
exactly they want to be done with
regard to thosc recommendations that
will be more helpful than saying that
Sanskrit 1s a hoary language and all
that-—that 1s admitted.

Inasmuch as so many hon. Members
are Interested, I would request the
hon Minister to devote some time on
Saturday also That is the last day of
the session We rise on that day; let

us rise with Sanskrit (u‘rmﬁ :ﬂ'i-iﬂ‘

i-rm!i&a) Now, I would allow only
ten minutes to hon Members.
They may eschew from considera-
tion whether Sanskrit ought to be
made the official language or not.
That may be reserved for a later occa-
ejon when the discussion on the official
language would come up They may
confine their remarks to the recom-
mendations of the Commission, what
kind of help or assistance can be given
to propagate Sanskrit and how it can
be done. Shri Ghosh, he wants to iy
to Calcutta now

15-49 hrs,

Shri N. R. Ghosh (Cooch-Behar):
Sir, yesterday we were told that
instead of indulging in platitudes we
should more usefully express our
views on the recommendations of the
Commussion I am going to follow that
advice

At the same time I must say that
after independence, Government has
not given a fair deal to Sanskrit
During the Britxsh\ regime when we
were students from Class VI right up
to the entrance class and then in the
first Arts course, Sanskrit was com-
pulsory The present-dav tendency is
to somehow push 1t out of the curri-
culum I think that will not be good
for the oountry

After twelve years of independence,
unfortunately for us, we are seeing

14724
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fissiparous tendencies everywnese. If
we realise how much we are indebted
to Sansknit for the concept of desha-
martrik, how much Sanskrit served as
the golden thread to knit the whole of
India together, then we could not have
been so negligent about the study of
Sanskrit

I would strongly support the recom-
mendations of the Sanskrmt Commus-
s1on that not only m the school stand-
ard, but 1n respect of those students
who take up arts Sansknt should be
made compulsory, in the case of those
students who go 1n for science at least
in the school standard some basic
knowledge of Sanskrit 1s necessary for
them For those who want to prose-
cute their degree course in the region-
al language, some basic knowledge of
Sanskrit should be made compulsory
That 1s one of the recommendations,
which I strongly support

I have gone through the Report of
the Commission from cover to cover
and 1t 1s extremely difficult for me to
disagree or differ from any of the
recommendations of the Commussion.
I fully realise that it 1s not possible
for us unless the constitution 18 chang-
ed to make Sanskrit as the second
natiorfal language That was the sug-
gestion of the Commission and that
will requre the consideration of the
House at a later stage I would sug-
gest that at least for certain purposes
Sanskrit should be used as a matter of
convention as an informal national
language Barring that, I would sub-
mit that so 2“ as the other recom-
mendations afe concerned, all may be
implemented by the Education Minis

try

In this connectiowt I would only sub-
mit this, that on account of the langu~
age question there have been differ-
ences of opinion nay disputes in the
different tracts of India We should
remember that we were taught 1mn our
schools by the British people that India
is not a country, that 1t 1s a sort of a
continent, that there 1s actually no
wnifying force—no reality—m the con-
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Cept of our country. I would ask the
hon Members of this House to read
the wonderful book of Dr. Radha
Rumud Mukerjee, Fundamental Unity
of Indwa, and see how he haa traced
the origin, growth and submussion of
the concept of the motherland, the
Concept of deshaprt though Sans-
knt-culture, how actually Sanskmt
Was responsible for this idea. The
famous sloka which we recite as a
Rurificatory mantra just after rising,
(wd wqmd

I know that many of the Members.
know this sloka how 1t beautifully
Teminds us every morning this con-
Cept of the motherland as a whole.

You know that according to Puranas
Fie pody of Satt was cut up inco fty-
two fragments and they all feid
throughout India, emphasismg and
Sanctifying the idea of the unity -of
India as a whole before the eyes of
the Hindus At the same time we
should know and remember that all
the languages of Northern India are
born out of the matrix of Sanskrit,
8hd as regards South Indian languages
that practically all of them have been
transmuted by Sanskrit Telugu has
8ot about seventy per cent of Sanskrit
Words, Malayalam a little more, and
Tami] a lttle less But, as a matter
Of fact, 1f we have invoked the aid of
ahy unifying force, i1f we want to dis-
Sblve this difference between the
Northern and the South Indian langu-
8ges, we can do so only through the
help of Sanskrit by propagation of
Sanskrit, the whole of India will be
kmt and united together in the same
Concept and 1deology It is already

ere, we are merely to develop it

I would therefore ask the hon Edu-
Cation Minister who himself 1s a
8reat Sanskrit scholar, that we will
Npt be doing our duty to our culture
of which we are proud if we neglect
Sanskrit in that way As a matter of
fact 1t 15 apparent that very few peo~
Ple are now Jearning Sanskrit, because
Sanskrit has been neglected, has
been practically pushed out of the cur-
Ticulum of our educational system.
The Education Minister knows it
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So far as the Northern languages ave
concerned, 1t will be useful to remem-
ber that Onya contains about 85 per
cent Sanskrit words, Bengalh and
Assamese about 80 per cent, the lan-
guages of Bihar—Maithili, Bhojpuri
and Maghadh: the same percentage I
should mention here that even in
Hindj, Sanskrit predominates from 70
per t to 55 per cent as you travel
trom ‘east to west

Therefore, the most unifying factor
which can unite the whole of India
in one ideology 1s through the propa-
gation of the Sanskrit culture which
we must try to mculcate in our life,
m our umversity education

I may here refer to article 351 and
the great rnle thet Sanskrot as callad
upon to play Article 351 wants to
make Hindi as the rashtra bhasha, not
Hind: as 1t stands at present but Hindi
as will be influenced and enriched hv
drawing very largely upon the voca-
bulary of Sanskrit That 1s the provi-
sion of article 351 of the Constitution
Therefore, if we are to make the
rashira bhasha acceptable to the whole
of India, we must also change it
transmute 1t How? By drawing upon
the mother language, namely upon
the vocabulary drawn from Sansknt,
and by the impact and influence of
the regional languages Then and then
only will it be acceptable to the whole
of India 7 am quite sure 1if it 13 Sans-
knitised 1f it changes 1ts form substan.
tially from the present dialect of West
UP, there will be no difficulty or
dispuie about its acceptance by the
South Indian people also  Because,
their own languages contain a very
large percentage of Sanskrit words I
particularly support the general re-
commendation of the Sanskrit Com-
mssion as stated in page 268 of the
book the general recommendations of
the Commussion and also the recom-
mendation about the preservation of
the manuseripts We know, about 50
years ago, one of the scholars of
Bengal went to Tibet and got some
Sanskrit books copied from there
There was a vast treasure of lost Sans-
krit books or ther translation in their
monasteries Unfortunately for us,

112(A1) LSD—9
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perhaps, those books huve been dest-
royed We will not be able to get them
NOW  There are a large number of
books o be found in Mongolia and in
other regions, Indonesta and even in
S0me partions of China and in our own
cuuntyy  Unless these books are sal-
vaged, unless we make some arrange-
nent for pregervation of these books
and for copying of these books, a large
quantity of our ancient literature will
be lost tor ever

I Would also request the hon Min-
ister of Education to create an atmos-
phere for Sangkrit and not o pit Sans-
krit against Hindi There should not
be any dispute between Hindi and
Sansknt  Sanskrit should be made
SO )eory  Thet would kelp the pro-
pagation and acceptance of Hind: as
Rashtrg Bhasha for the whole of India
As regards the language formula, I
would glgo ask the Education Minis-
ter t0 take into consideration the re-
commMendation of the Commission The
Commygsion has made a very valuable
suggestion ,

Dr. K, L. Shrimall: Is the hon
Member gware that the Commission
hes recommended that Hindi shovld
be reblaced by Sanskrit in the langu-
age formula?

Mr. Speaker: As official language®

Dr K L. Shrimall: In the three
language formula, they have suggests
ed two alternatives In one alterna-
tive, they have suggested that Hindi
shoulq he taken out and Sanskrit
should be made compulsory in the
place of Hind:

Pandit Thakur Das Bhargava: Eng-
hsh has been given the place of
preference 1n that formula

Shri Ragbunath Singh: Not a single
member from the Hindi-speaking area
in thst Commussion

Mr. Speaker: The hon Members is
not of the view that Hindi ought to
be glven up As I understand him, he
88Ys that there ought to be no conflict
between Hindi and Sansknt Hindl
has been accepted as the official langu-
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age. Hindi must be taught. Sanskrit
must be taught in addition. There is
no good pitting one against another.
That is what the hon. Member says.
In the areas where Hindi is the mother
iongue, there is no difficulty about
three languages at all: Hindi, Sanskrit
apd English, it necessary, Same diffi-
culty arises with regard to other areas
where ong language has to be learnt.
That may be part of the language.

Shri N. R. Ghosh: What I was zoing
te submit was an observation in the
report. In any scheme which is made,
{he Commission is against providing
Hindi as an alternative to Sanskrit 1
never said that Hindi should not be
there. Hindi must be there. Hindi
should not be pitted against Sanskrit.
That is all that I wanted. I wounld
humbly submit that the repor{ of the
Sanskrit Commission is a unanimous
report. well argued and well docu-
mented. Many. of the Members have
got intdrnational fame for their scho-
larship and they are all highly respect-
ed patriotic Indians. My humble re-
quest to the Minister is that the recom-
mendations should be carefully snd
seriously considered by the Minister
and as far as possible those recommen-
dations should be implemented.

18:00 hrs.
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Shri D, C. Sharma; ] want to sub-
mit that all the members of this com-

mussion are learned scholars n
Sanskrit,

Pandit Thakur Das Bhargava:
Where 13 the doubt? Who doubts it?

Shri Raghunath Singh: But they
have not written their report in
Sanskrit; they have written it in a
foreign language?
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Some hon. Members rose—

Mr. Speaker: Shri Narayanankutty
Menon 1 will call Pandit Thakur Das
Bhargava later

1 will give opportunity to all pro-
fessors!

Shri D. C. Sharma: I have to leave
tomorrow 1 will not be here.

Shri Narasimhan  (Krishnagin):
Even non-professors may be given an
opportunity

Mr. Speaker: Very well I will call
one afier the other

Shri Narayanankutty Menon: When
the debate began on the Report, we
were under the impression that at
least as far as the question of Sanskrit
was concerned, there would be the
least controversy and the least heat
generated However, I am compelled
to make this remark that yesterday
when certain references were made, of
course eulogising Sanskrit and
emphasiz ng the need of Sanskrit, the
tone of the speeches of some of the
hon Members was not at all very
fortunate We have experienced in
this country that because of over-
zealous championing of the cause of
certain languages, the very causes for
which those gentlemen are fighting are
sometimes spoiled and defeated Yes-
terday as the debate was gomng on,
certain references were made not only
to Sanskrit alone but to Hindi and
English When socme people speak
about Hndi with as much passion as
possible, some other people get an
impression that Hind: 18 the monopoly

\ of somebody We have accepted Hindi
as the official language and any per-
son m this country has got as much
right to say, and be proud of saying,
that Hindi is our national language and
1t 1s not the monopoly of somebody
Bu{ when sometimes some people
import so much of passion and heat
in therr championship of the cause of
Hindy, 1t appears as if somebody I8
gomg to force Hindi on somebody else,
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who has as much right to speak
about Hindi as their language as any
other person. Such attempts are not
gomng to succeed.

I make an earnest appeal to the hon,
Members who are so much proud of
Hindi as our official language and
want to see as soon as possible English
eradicated from this country and Hindi
alone made the official language. Let
them think in a cool-headed way
about the prcoblem. Let them have
an understanding of those people who
experience real difficulties. If that
understanding is there, if they consi-
der this issue in a cool-headed manner,
certainly there will not be any
language controversy in this country
today. But if this over-zealous
championing continues, fissiparius
tendencies will be there. There are
certain reactionary forces and parties
who want to take advantage of this
over-sealousness and passion, and
because of that, certainly the unity of
the country is threatened.

Therefore, in order to avoid that, let
us have s me cool thinking. We have
accepted Hind; as the official language
and none in the country is against
Hindi today, and we all say together
that as soon as possible we should
have Hindi as the official language.
No person coming from any State con-
siders English as our own language.
I assure you that in India today
nobody is proud to speak in Englsh
and claim that English is the only
language in which he can speak. But
there is an historic background, We
have grown in a tradition, and because
of that sometimes we are compelled to
speak in English. Language is the
medium by which people understand
each other. If because of certain diffi-
culties and circumstances, some pe-ple
tannot understand a  particular
language, we have to appreciate that
it will take sometime before they
become conversant with it.

Every State in India is earnest to
tch Hindi as part of the educational
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system, as the language of the coming
generation, and the coming genera-
tion, if not this generation itself, will
certainly welcome Hindi as their
language, and we will be able to eradi-
cate English from this country. That
18 certain,

As far as Sanskrit is concerned, all
of us may not be able to accept some
of the recommendations made in the
Report. Certain remarks were made
about the learned members of the
Commission yesterday. This was quite
unfortunate, because there cannot be
any difference of opinion on the fact
that they are erudite scholars who
command respect throughout the
country and from every section of this
House. It may be possible that because
of a certain scholastic approach they
nave made certdin impracticable
recommendations. Certainly the Gov~
ernment is at liberty, and the hon.
Minister, who is as much a Sanskrit
scholar as any other, is at liberty, to
give the House proposals concerning
now the practical difficulties in giving
effect to the recommendations could
pe got over and a via media found so
that the teaching of Sanskrit could be
carried on. Because of the complicat-
ed education system and the shift-over
we had after independence, because of
the lack of an integrated educational
system, it may not be possible in every
State to make -Sanskrit a compulsory
tanpuage. You know that the empha~
s1s till 1847 was on Humanities and
Arts. Now, it is slowly changing
because the entire pattern of society
ts changing. We are giving more
emphasis to technological education,
and when we are making the shift,
the question of other languages also
comes in, as also that of Hindi as the
national language.

Therefore, it may be difficult in
some parts of the country, especially
in certain States, to make Sanskrit a.
compulsory language, because in the
very early years, especially in second-
ary education, it will be overburden~
ing the students. By making Sanakrit
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a compulsory langusge, the question
should be understood 1n a different
way If it is meant that Sanskrit
should be a comguisory language, the
getung of cent per cent marks in which
is a condition precedent if the student
has to complete his secondary educa-
tion, certainly, it may not be accept-
able to many States But if the pro-
pasition 18 otherwise, that when
Sanskrit s made compulsory, as far as
the student 15 concerned, if it is not a
full cent per cent marks paper but 1s
a part of the curriculum, certainly,
that may be acceptable to many of the
States As i1t has been suggested, an
experiment may be made with

Mr. Speaker: Does the hon Member
mean that it should be a part of
language paper with some percentage
of marks?

Shri Narayanankutty Menon: It
should be a part of the language
paper One language paper 1s there
already If this i1s given cent per cent
marks, then 1t may be difficult for the
student But the language paper may
be sub-divided and Sanskrit may be
made compulsory in the sense that
only part of the cent per cent may
be given to Sansknit.

Yesterday, my hon {friend, Shn
Yadhav—] am sorry he 1s not here—
made certain remarks about Sanskrit
1 do not know whether he knows very
well the history of our country, the
2,000 years old history and the p si1-
tion of the Sansknt language n our
country When he said that Sansknt
was not the language of the commmon
masses, I was reminded of one of the
best classics, which 1s accepted by
everybody, Kalidasa’s classic Shakun-
talam.

It has been accepted that during
those days, 1t was the privilege of the
feudal lords to have poets in theiwr
courts None of the poets during those
days ever dared to write a theme or
story in which the hero was not the
king and the king always used to do
the rightt You will find, going
through Kalidasa’'s Shankuntalam
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that, for the first time in the history
of Sanskrit, the language has been
used in a theme where the hero is not
the king and where he did not always
do the mght thing

Kalidasa was also a common man,
he was a shepherd and he rose by
means of the Sansknt language alone
to write this classic In that classic,
he said that the king fell in love with
Shankuntala, trespassed into the
Ashrama and misbehaved with the
girl  And when Kanwa returned, cer-
tainly, Kalidasa did not say that the
King was nnght When Kanwa return-
ed he could understand the wh le
position and he did not upbrad
Shankuntala but put the blame
squarely on the kmng and sent
Shakuntala back to the ashram Here
the king was not eulogised

When some people go on euloguing
Sanskrnit and pu ting forward a the ry
of revivalism, certainly, modern peuv-
ple may think otherwise I am oppos-
ed to that theory of revivalism 1t 1s
wrong to say that all that 1s contained
in the past 1s the only truth and no
other country or language has got the
truth (Interruption) It 1s also wrong
to say that what all is contamned in
Sanskrit 1s correct and that alone 1s
correct

Even though what you say about
Sanskrit 1s not accepted m all the
countries today—m other c~untries
with other polit cal faiths—they reu-
lise the fact that unless you have got
the key to the best of the traditions
of the land you cannot claim to be a
citizen of that country, knowing your
own mother country As such, no
Indian citizen today—I am convinced—
can claim to be a citizen of India who
knows his country very well, unless
he has got & basic knowledge of Sans-
krit Not only the lhiterature of our
land, but the classics of our land, have
been translated into many languiges
including the languages of those coun-
tries where the mythological con-
cepts of this kind are not accepted
because of the political philosophy.
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They aceept these as classics, as epics
of those times and they translate them
as far as literature is cuncerned.

Take any branchk of science, the
stience of Ayurveda. Even though it
has become out-dated, it is still enjoy-
g one of the most important places
as far as the system of treatment is
concerned, Ayurveda which has been
re-wrnitten and abridged in the form
of Ashtanga Hnrdaya, is being carried
ori as a treatment in many parts of
the country and radical cures have
been f.und. What 1s the concept of
that?

For thousands of years, our Rishis
were trained in science, spent their
lifetime in watching thé plants grow,
in watching biology and anatomy of
the human organism. As a result of
2,000 years of experience, they have
cod fied their experiences i this
Ayurveda and Ashtanga Hridaya. Have
we today become ignorant of these
rich experiences of those people
because we cannot understand Sans-
knt and because Sanskrit 1s a dead
language and because we say Sanskrit
has gone by? Is it because of these
that we do not have the benefit of the
richness of Ayurveda and A-htanga
Hridaya? Certainly, we must remem-
ber them.

Yesterday, Ramayana was bemng
referred to You forget the story of
Rama, the philosophy of the story, the
morals of the story If you see the
Ramayaena, you will find that every
science has been referred to therein
The ancients knew them When
Ramayana was written, 1t revealed
page after page the many sciences that
today are known as the western
science. I may remind you of one
part of the Ramayana where Sampathi
sveaks. When Sampathi explains
things to Hanuman he gives a verba-
tim, photographic prcture, just as in
the X-rav, of how the human embryo
develops in the womb of the mother,
how it comes out stage by stage and
transforms. T»e Ramayana which was
written in th .2 ages showed how the
embryo developed in the womb of the
mother, how the embryo got the food
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and how 1t grew, The Ramayana says
how the womb grew in seven days,
how it transtormed and how the
nourishing food was got. Is it nof
worth while lookmg to those things
where the entire treasure and
experience of the past were to be
seen?

The classics of Charaka and Sush-
ruta showed how the art of surgery
was practised and also pathology. The
rishis had practised them thousands
and thousands of years ago, and they
spent their time in watching Nature
grow and all those experiences have
been codified in those classics. There-
fore, whe.her 1t 13 1n the case of philo-
sophy, m the case of history, in the
case of art, n the case of science or
engneering, certainly we find that the
entire tradition of our country from
long, long past, has become a treasure-
house 1n the form of Sanskrit classics
and literaiure. That 1s fortunate for
us Therefore, if we want to have
the experience of the past, if you
want to see that the synthesis of our
civihisation 18 kept, that synthesis
having come down to us through mil-
lions of years of study, certainly we
have that key, and a basic under-
standing of Sanskrit 1s a condition pre-
cedent Because unless we understand
the past, we cannot claim to know of
the future Therefore, nobody will
disagree that there should be a basie
understanding of Sanskrit for every-
body concerned For, culture itself is
defined and civilisation itself is defin-
ed as a synthesis of experiences of
generations to generations, and unless
we ourselves realise 1t, we might for-
get the past So far as we of the
present generation are concerned, we
do not have the experiences of the
past We cannot claim that we sre
civilised and we are cultured in thas
sense Therefore, 1t is essential tha$
whatever mght be spoken about
Sanskrit—whether we are for it or
against it——we should have a basie
uvnderstanding of Sanskrit.

As far as the question of making
Sanskrit as a compulsory language of
study is concerned, I presume that the
hon. Education Minister has not taken
a definite stand in so far as the repoft
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goes, and I think that the Govern-
ment has not mude any resoluti.n as
for the specific recommendat.ons.

I place before the hon. Minister my
suggestions as I have enun.iated
before, and he could find out how to
make an integra.ed educational system
whereby Sanskrit could also indirect-
ly becume a compulsory subject and
the students are given all facilities to
study the language. One word more
and I finigh.

There is a recommendation made
for the starting of another umiversity
in regard to Sanskrit. Whatever might
have been spoken ‘in the House, I am
very glad to find that every section of
the House with a solitary exception
yesterday was eulogising Sanskrit. But
the state of affairs today 18 very
deplorable, because smce the new
educa.ional changes came 1in, absolute-
1y no place has been left for Sanskrnit.
In any system of study, even mn my
State, Sanskrit used to be almost a
compulsory language and every boy
of four used to recite Siddharupa
every day and get & basic idea of
Sanskrit when he finishes his matricu-

lation. Todav, however, I know Sans-
* krit has no place, because certain far-
reaching changes have been introduc-
ed in our educational system, and an
integrated system of educat:on was
quite impossible. Therefore, it 1s for
the Education Minister to ponder over
this question and formulate- an all-
India policy whereby this language
will have its proper place as far as
the educational system is concerned

As far as the Sanskrit University
is concerned, I have pointed out that
in my State there is a place called
Kaladi, There is a college founded in
the name of Shri Sankara, The in-
tention of the founders of the college
was ultimately it should grow into a
university of oriental studies, But
unfortunately from every source, es-
pecially Government, no help was
forthcoming and now the college is
undergoing certain trials and tribula-
tions and litigation. But there is every
prospect of transforming that college
into a college of oriental studies and
developing it into & Sanskrit univer-
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sity. I was pointing out to that col-
lege especially because, whatever
political philosophy I may believe
and whatever political philosopny
hon., Members on the other side
may bel.eve, one thing 1s certamn that
the philosophy expounded by Shri
Sankara during those days, within the
short period of 82 years of his life,
created a stir in the c.uniry and he
has stormed the intellect of every
person in this land.

It is certainly a pride that the
Advaita philosophy has been expound-
ed by Shri Sankara to which the doors
ure open for every type of action and
every type of thought. Certainly that
has created a storm in this ¢.untry at
that time. We will remember and we
will have to remember that it was a
storm centre and a centre of learning
that emergedl from Kaladi. I make
this earnest appeal to the hon. Minis-
ter that he should think over the
quest.on of giving some help to that
college, not only in the interest of
Sanskrit studies, but in the interests
of the people, where there is a suitable
atmosphere for the study and teach-
ing of Sanskrit and oriental studies.
I fimish by making this appeal that he
should be alive to the situation, and
after thinking out how 1t can be done,
he should pr.vide facilities for Sans-
krit education, with a httle amount of
compulsion wherever 1t 1s possible.

In concluson, I shall repeat what I
sail 1in the begmning that let those
who love Sanskrit, who are interested
in Sanskrit and who want Sanskrit to
be a language to be studied by every-
body, talk with less passion and by
doing that—not even talking abou*
Sanskrit—then can do more. That is
the case with every language in.India
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Mr. Speaker: The hon. Member may
continue day after tomorrow.,
18.28 hrs.

The Lok Sabha then adjourned till

Eleven of the Clock on Friday, May 8,
1959/Vaisckha 18, 1881 (Saka).



